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COOPERATIVE RICE MILLS 

4795. SHRIMATI B. RADHA­
HAl: Will the Minister of FOOD 
AND AGRICULTURE be pleased 
to state: 

(a) number of Cooperative Rice 
Mills installed in Andhra Pradesh at 
present and the number to be instal­
led this year; and 

(b) number of Automatic Modern 
Rice Mills working there at present? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD. AGRT­
CUL TURE. COMMUNITY DEVE­
LOPMENT AND COOPER A TION 
(SHRI M. S. GURUPADASWAMY): 
(a) Financial assistance has been so 
far provided to the State Government 
for the establishment of 143 co-opera­
tive rice mills of which 113 have been 
installed and the remaining are at 
various stages of installation during 
the current year. 

(b) One cooperative modern rice 
mill is working at present in the 
I.A.D.P. district of West Godavari. 

NEEM KERNEL LOTION 

4796. SHRIMATI B. RADHA­
BAI: Will the Minister of FOOD 
AND AGRTCUL TURE be pleased 
to state: 

(a) whether it is a fact that the 
Neem Kernel lotion has been found 
to be a very potent anti-locust insec­
ticide and is very cheap; and 

(b) if so. the action taken to manu­
facture and utilise it on a large scale 
to meet the locust menace? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD. AGRI­
CULTURE. COMMUNITY DEVE­
LOPMENT AND COOPERATION 
(SHRI ANNA SAHiB SHINDE): 
(a) On an experimental basis. the sus­
pension prepared from neem kernels 
has been found to have repellent 
effect on locusts: it does not kill lo­
custs. Neem Kernel spray has limited 
application for protection of valuable 
crops from damage by locusts. It has 

not been tried against locusts in 
brge scale field operations. In field 
application. it may not prove chea­
per than synthetic insecticides being 
currently used against locusts. 

(b) The active ingredient in the 
neem kernel which is responsible for 
repellent effect has not so far been 
iso13ted or synthesized in the labora­
tory. Its manufacture on a large 
scale could be taken up when the pre­
liminaries have been settled. 
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